IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :16-08-2024

Date : 16.08.2024
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69257/ [16.08.2 |- VR SAHOO EgURg Order Dtd. 2024-08- at
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69399/ |16.08.2 |- P. R. EgURT Order Dtd. 2024-08- at
2024  |024 8096/2 |SWAIN 5 12 No-
024 7)
CRLREV COURT CRIMI |(Se
69400/ |16.08.2 |- A MOHANTY o Order Dtd. 2024-07- NAL  lat
2024 024 640/20 |°° 15' 30 REVIS |No-
23 TON  [2)
CRLMC- COURT criMr |‘5©
33321/ 35408' 4745/2 |S. BARIK NO. ggder prd. 2024-08-lyap, ;E_
023 15 MISC |3}
69402/ |16.08.2 PBLAPL |SANTOSH COURT | der Dtd. 2024-08- (Se
2024 loa - KUMAR NO. P at
8107/2 |MAHANTY 15 No-




[ 024 | | 13)
ABLAPL (Se
25169403/ |16.08.2 |- i;igAD - EgURT Order Dtd. 2024-08- at
5 12024 024 8115/2 | 00 s 12 No-
024 3)
[ CRLREV COURT CRIMI |(Se
25169404/ |16.08. - R.K. c NO Order Dtd. 2024-07- NAL at
6 2024 024 1617/2 [MALLICK s 30 REVIS |No-
008 TON  |4)
___ ABLAPL (se
25169405/ |16.08.2 |- R. K. . EgURT Order Dtd. 2024-08- at
7 12024 024 5555/2 |SARANGI : 15' 12 No-
024 4)
N WP (C) - COURT WRIT | o€
2569406/ 16.08.2 |7, )" M/S.SATRUG | o Order Dtd. 2024-08- | ' lat
8 2024 024 HNA DASH-A |~ : 14 No-
013 15 H-8
39)
[ ABLAPL (Se
2569407/ [16.08.2 |- SANJIB COURT | der Dtd. 2024-07- at
9 2024 |024 73992 FUMAR C.0. NO. 2 1)y No-
024 BHANJADEO OLD S0,
[ (Se
WP (C) - COURT o
2669408/ 16.08.2 [ oo i’ | v lc.o. No. | |OFder Dtd. 2024-09 at
0 |2024 024 23 No-
2024 16
39)
- ABLAPL (se
2669409/ [16.08.2 |- égiigl . EgURT Order Dtd. 2024-08- BATL- lat
1 2024 024 5955/2 [0 e 13 2 No-
024 9)
B _ (Se
2669410/ |16.08.2 "2 {C) COURT |5 der Dtd. 2024-09- at
19551/ |S.K.LENKA |C.0. |NO.
2 2024 |024 30 No-
2024 16
9)
o BLAPL- COURT (Se
2669411/ 16.08.2 | o000 " | bask lc.o0. o, o (OFder Dtd. 2024-07- at
3 2024  |024 29 No-
024 OLD
9)
- WP (C) - 'TAPAN COURT (Se
2669412/ |16.08. Order Dtd. 2024-08- at
1 loooa looa 18360/ [KUMAR c.o. No. 2 |} e
2024  |KAMILA OLD o
N CRLMC- COURT crimr | (°©
2669413/ |16.08. R. K. Order Dtd. 2024-08- at
5 12024 024 2854/2 lpapT C.0. NO. 2 1) NAL oo
024 OLD MIsC |\
- LAA- COURT FIRST | (o€
2669414/ |16.08.2 |00 0 L poo o o |wo. 5 [Order Dtd. 2024-08- ;o o lat
6 12024 024 12 No-
2 OLD L
5)
26(69415/ [16.08.2 |aBLAPL [R. K. - COURT |Order Dtd. 2024-08- (se
7 12024 |024 - BARTK Y+ No. 2 13 at




5932/2 OLD No-
024 5)
[ ABLAPL (se
COURT
2669416/ |16.08.2 |- Order Dtd. 2024-08- at
8 2024 024 5956,2 |OPRAT DASH |C. gfb 2 113 No-
024 5)
[ ABLAPL COURT (Se
2669417/ |16.08.2 |- BTJAYANAND o, , (order Dtd. 2024-08- BATL- |at
9 |2024 024 5884/2 A DASH op 13 2 No-
024 8)
[ ABLAPL COURT (Se
2769418/ [16.08.2 |- DEBASISH |, NG, 5 (Order Dtd. 2024-08- BATL- |at
0 2024 024 5879/2 |SAMAL U ony 3 2 No-
024 12)
[ ABLAPL (Se
2769419/ [16.08.2 - DINESH COURT |5 der Dtd. 2024-08- at
KUMAR C.0. NO. 2
1 2024 024 5545/2 | - 0 op 12 No-
024 12)
ABLAPL COURT (Se
27169420/ [16.08.2 |- s. R. . o, 5 (Order Dtd. 2024-08- BATL- |at
2 12024 |024 5578/2 |PATTNAIK : : 12 1 No-
OLD
024 5)
[ CRLREV COURT (Se
27169421/ [16.08.2 |- HRUDANANDA o Order Dtd. 2024-08- at
3 12024 024 398/20 |MOHAPATRA : 21 No-
15
24 5)
N BLAPL- COURT (Se
2769422/ 16.08.2 |2 ° A. K. . o Order Dtd. 2024-08- at
4 2024 |024 SAHOO . : 13 No-
024 15
5)
N BLAPL- COURT (Se
2769423/ |16.08.2 | 2. " IDIBAKAR . o Order Dtd. 2024-08- at
5 2024 |024 SAMAL : : 14 No-
024 15
5)
N BLAPL- COURT (Se
2769424/ 16.08.2 |,/ " |JYOTISH . o Order Dtd. 2024-08- BAIL- lat
6 2024 024 RANJAN DAS |=° : 14 1 No-
024 15
3)
N CRLMC- |SAROJ COURT (Se
27169425/ [16.08.2 Order Dtd. 2024-08- at
7 2024 lo2a 2664/2 RANJAN C. NO. 14 No-
024 SUBUDHT 15 5
N CRLMC- COURT (Se
27169426/ [16.08.2 Order Dtd. 2024-08- at
2807/2 M. NAYAK |C.0. |NO.
8 2024 024 14 No-
024 15
3)
N CRLMC- COURT crimr | (5€
2769427/ (16.08.2 |70 0" IBIDYUTLATA | o Order Dtd. 2024-08- | =" |at
9 |2024 024 o4 MOHANTY L5 14 Mooc E?—
28 69428/ [16.08.2 |CRLMC- [SK. SAMIM [C.0. |COURT |order Dtd. 2024-09-| [(se




2024 |024 2881/2 NO. 2 |25 at
024 OLD No-
2)
CRLMC- |SAPAN COURT (Se
69429/ |16.08. Order Dtd. 2024-08- at
ora . |oaa 2861/2 [KUMAR No. 2 |7 e
024 LENKA OLD 2
CRLMC- COURT crimMr |‘5€
58320/ égéos. 2860/2 |SK. SAMIM NO. 2 ggder btd. 2024-09Iyap, ;E_
024 OLD MISC |,
CRLMC- |JYOTI COURT (Se
gggzl/ 32408' 2830/2 |PRAKASH NO. 2 gider btd. 2024-08- ;2_
024 KAR OLD )
CRLMC- COURT (Se
69432/ |16.08.2 |- "0 M. M. o, o |order Dtd. 2024-09- at
2024 024 00 NAYAK orp 04 No-
2)
CRLMC- COURT (Se
69433/ [16.08.2 |5 o |SAROJ NG, o [order Dtd. 2024-08- at
2024 024 KUMAR DASH . 14 No-
024 OLD )
CRLMC- COURT (Se
69434/ |16.08.2 | S 0"" |JYOTISH o, o |order Drd. 2024-08- at
2024 024 RANJAN DAS . 14 No-
024 OLD 2
CRLMC- COURT (Se
69435/ (16.08.2 | ;o0 . K. o, o [order Dtd. 2024-08- at
2024 024 04 PATRA orp |14 No-
2)
CRLMC- |SIBA COURT (Se
69436/ |16.08. Order Dtd. 2024-08- at
s02a . loza 2839/2 |PRASAD no. 2 |7 e
024 SAHOO OLD %
_ (Se
69437/ 16.08.2 |"E(C) COURT | der Dtd. 2024-09- at
2024 |0 18236/ |S.DAS NO. % e
2024 11
2)
WPC (OA (Se
69442/ 16.08.2 |)- o smaL ;gURT Order Dtd. 2024-08- gianc at
2024 024 304/20 |°° 0 13 . No-
18 1)
WPC (OA (Se
69443/ 16.08.2 ) - o SAMAL ESURT Order Dtd. 2024-08- gianc at
2024 024 313/20 |°° 1 13 . No-
18 1)
(Se
69444/ |16.08.2 |"EC) COURT |y der Dtd. 2024-08- at
2024 024 18781/ |A. PANDA NO. 14 No-
2024 11

1)




_ (Se
69445/ |16.08.2 |"-(C) COURT | der Dtd. 2024-08- at
18626/ [B.K. SWAIN NO.
2024  |024 14 No-
2024 11
1)
_ (Se
69446/ [16.08.2 |"F (©) COURT | der Dtd. 2024-08- at
18628/ B.K. SWAIN NO.
2024  |024 14 No-
2024 11
1)
WP (C) - COURT wriT | (°€
23337/ égaOS' 3455/2 |Y. DAS NO. ?Zder Ptd. 2024-08- opanc ;E_
023 11 H-1
3)
WP (C) - DR COURT WRIT | o€
23320/ 52408’ 24580/ |PURUSOTTAM NO. ?Zder Ptd. 2024-08- panc Et_
2022  |CHULT 11 H-2 6?
WP (C) - COURT wriT | (5€
23323/ 32408‘ 18654/ |A.K. PANDA NO. ?;der Dtd. 2024-08- ppanc ;t_
2024 11 H-7 ©
5)
TRP (C) (Se
69455/ 16.08.2 |- P.K. ESURT Order Dtd. 2024-08- M.J.C |at
2024  |024 239/20 |MOHANTY : 14 No-
11
18 6)
TRP (C) (Se
69456/ 16.08.2 |- Sb. xam EgURT Order Dtd. 2024-08- M.J.C |at
2024  |024 239/20 " o 14 No-
18 6)
WP (C) - COURT wriT | (5€
69459/ |16.08.2 |1, - |G.C. o Order Dtd. 2024-08- | ' [at
2024  |024 MOHAPATRA . 09 No-
2009 11 H-4
46)
WP (C) - COURT wriT | (°€
69461/ |16.08.2 |-, o0 | oo o, Order Dtd. 2024-08-|l'-  |at
2024  |024 09 No-
2009 11 H-4
46)
WP (C) - COURT wriT | (5€
53323/ 52408' 12466/ B.K. SWAIN NO. ggder Ptd. 2024-08- Lpanc ;t_
2009 11 H-4 ©
46)
BLAPL- COURT (Se
69466/ |16.08. Order Dtd. 2024-08- BATIL- |at
11483/ [R. SAHU NO.
2024  |024 05 1 No-
2023 11
6)
SECON |(Se
69470/ |16.08. ?gézoz . BEHERA ;gURT Order Dtd. 2024-11- D at
2024  |024 : : 11 APPEA |No-
4 11
L 4)
RSA- COURT SECON |(Se
23322/ 32408' 167/20 [K.N. SAHOO NO. ggder Ptd. 2024-09-, at
24 11 APPEA |No-




N G
RSA- COURT (Se
3069475/ [16.08.2 |, o Order Dtd. 2024-11- at
6 2024 024 : : 25 No-
24 11
5)
[ SECON | (se
3069477/ |16.08. 1;22?201 ‘o emntn ;gURT Order Dtd. 2024-11- D at
7 12024 024 e : 18 APPEA |No-
7 11
L 4)
N WP (C) - COURT wriT | (°€
3069480/ [16.08.2 |10 o' " R.K. o Order Dtd. 2024-08- | ' [at
8 2024 024 DEHURY : 07 No-
018 11 H-2
34)
R WP (C) - COURT WRIT | o€
3069481/ [16.08.2 |goo o | Lo vo. |order prd. 2024-08- | " lat
9 2024 024 09 No-
011 11 H-1
2)
N WP (C) - COURT WRIT | o€
Sl 23322/ (1)2408‘ 22077/ IM.R. DASH NO. gider Dtd. 2024-08- ppanc ;t_
2012 11 H-1 ©
30)
N WP (C) - COURT WRIT | o€
il 23323/ 321’108’ 35782/ |B.K. PATI NO. Cl)zder Ptd. 2024-08- panc Et_
2023 11 H-3 ©
33)
- SECON | (Se
3169484/ |16.08. i:ézoz b NAYAK ESURT Order Dtd. 2024-11- D at
2 2024 |024 : : 18 APPEA |No-
0 20
L 2)
_ ABLAPL (Se
3169485/ 16.08.2 |- 0. saHOO ;gURT Order Dtd. 2024-01- at
3 12024 024 13870/ | o 09 No-
2023 2)
- SECON | (Se
SA- COURT
3169486/ |16.08. Order Dtd. 2024-08- D at
1 boza oo 38/199 |R.CH. ROUT NO. o APPEA e
7 11
L 6)
[ SECON | (se
3169487/ |16.08. 22’/200 v as ESURT Order Dtd. 2024-08- D at
5 12024 024 : : 13 APPEA |No-
2 11
L 6)
N RFA- COURT r1RsT | (o€
3169488/ |16.08.2 [0 0| o vo. lorder prd. 2024-07-| 0 lat
6 2024 024 29 No-
06 21 L
3)
N WP (C) - COURT wriT | (°€
3169489/ |16.08. 7822 /2 B.R. NO Order Dtd. 2024-11- BRANC at
7 12024 024 SENAPATT : 06 No-
024 23 H-4
46)
31[69490/ [16.08.2 [wp(C)- [B.R. COURT |Order Dtd. 2024-11- [WRIT |(Se
8 2024 024 7819/2 |SENAPATT NO. 06 BRANC |at




- 024 23 H-4  |[No-
46)
B WP (C) - COURT wriT | (°€
31169491/ |16.08.2 7805 /2 B.R. c 0 Order Dtd. 2024-11- BRANC at
9 2024 024 SENAPATI : : 06 No-
024 23 H-4
46)
R WP (C) - COURT WRIT | o€
32 [69492/ (16.08.2 |00 0" [B.R. . o Order Dtd. 2024-11- | ' |at
0 2024 024 SENAPATI : : 06 No-
024 23 H-3
13)
R CMP- COURT (Se
3269493/ [16.08.2 oot or oo o, |[0rder Dtd. 2024-09- at
1 2024 024 17 No-
24 23
13)
N WP (C) - COURT wriT | (°€
32 (69494/ [16.08.2 |, 007 IS .R. . o Order Dtd. 2024-08- | '\ lat
2 12024 |024 PATTANAIK |~ ° . 14 No-
2014 23 H-6
16)
- ABLAPL (se
3269495/ 16.08.2 |- b KAR . ESURg Order Dtd. 2024-08- at
3 12024 024 5631/2 U ony 3 No-
024 16)
N cMP- COURT (Se
32(69496/ (16.08.2 o270 | preern o o o, Order Dtd. 2024-10- at
4 2024 024 08 No-
24 23
16)
N WP (C) - COURT WRIT | o€
32 [69497/ [16.08.2 | . /L s.S. . o Order Dtd. 2024-07- | ' lat
5 12024 024 MALLICK : : 31 No-
2024 23 H-6
26)
N cMP- COURT (Se
32169498/ [16.08.2 [coo" o b b o o o, |Order Dtd. 2024-08- at
6 2024 024 14 No-
24 23
26)
N FAO- COURT (Se
32[69499/ (16.08.2 |37 0 | oo oo, o, [Order Dtd. 2024-08- at
7 12024 024 14 No-
24 23
26)
N FAO- COURT (Se
32 69500/ (16.08.2 |37 0 IN.K. . o Order Dtd. 2024-08- at
8 2024 024 SATAPATHY : : 14 No-
24 23
26)
__' MISC. |(Se
3269502/ |16.08.2 528/20 5 oExory | ESURT Order Dtd. 2024-08- |APPEA |at
9 2024 024 ” : s 14 L No-
SEC. |2)
N BLAPT,~ COURT (Se
3369503/ [16.08.2 Order Dtd. 2024-08- BATIL- lat
7646/2 PK BARIK C. NO.
0 2024 024 12 2 No-
024 23
9)
13369504/ [16.08.2 |wp(C)- [PRASANNA  [C.O. |COURT |order Dtd. 2024-08-| [(se




2024 |024 18572/ |KUMAR NO. 12 at
2024 |PATRA 23 No-
9)
MISC. |(Se
69505/ |16.08.2 |° 29 COURT |5 der Dtd. 2024-08- |APPEA |at
262/20 |M.K. PATI NO.
2024 024 oo os 14 L No-
SEC. |5)
BLAPL- COURT (Se
69506/ [16.08.2 | 2ig © | o v |order Dtd. 2024-08- at
2024 024 08 No-
024 23
5)
BLAPL- |SANJAY COURT (Se
69507/ |16.08. Order Dtd. 2024-08- BAIL- |at
s02a . loa 4359/2 |KUMAR NO. 08 5 o
024 CHAINT 23 ©
12)
) MISC. |(Se
69508/ 16.08.2 |F20 COURT | der Dtd. 2024-08- |APPEA at
262/20 |B. BEHERA NO.
2024 024 oo os 14 L No-
SEC. |5)
BLAPL- COURT (Se
69509/ 16.08. Order Dtd. 2024-08- BAIL- lat
1372/2 |J KAMILA NO.
2024  |024 08 1 No-
024 23
4)
) MISC. |(Se
69510/ 16.08.2 |F20 COURT |y der Dtd. 2024-08- |APPEA |at
261/20 |M.K. PATI NO.
2024 024 oo 03 14 L No-
SEC. |5)
MISC. |(Se
69511/ |16.08.2 |F 29 COURT | der Dtd. 2024-08- |APPEA at
261/20 |B. BEHERA NO.
2024 024 - o3 14 L No-
SEC. |5)
BLAPL- COURT (Se
69512/ |16.08. Order Dtd. 2024-08- at
674/20 |[HK MALIK NO.
2024  |024 09 No-
24 23
5)
WP (C) - COURT wriT | (5€
69513/ [16.08.2 |0 o0 | o o vo. |order prd. 2024-08- |5 lat
2024  |024 09 No-
022 23 H-6
25)
WP (C) - COURT WRIT | o€
69514/ (16.08.2 |0 0”0 |0 o oy o, |order Dtd. 2024-08- 1 . |at
2024  |024 09 No-
022 23 H-6
25)
WP (C) - COURT wriT | (°€
69515/ [16.08.2 |go 0 | o o vo. |order prd. 2024-08- | % |at
2024  |024 09 No-
022 23 H-6
25)
MISC. |(Se
69516/ |16.08.2 |- 20 COURT |y der Dtd. 2024-08- |APPEA |at
394/20 |[K.K. NATH NO.
2024 024 s o3 14 L No-
SEC. |9)




) MISC. |(Se
69517/ |16.08.2 |F 20 COURT | der Dtd. 2024-08- |APPEA at
394/20 |R.R.DAS c.o. [NO.
2024|024 o s 14 L No-
SEC. |9)
WP (C) - COURT wriT | (°€
28228/ (1)24’108’ 16281/ |S.K. SAHOO |C.0. |NO. ?Zder Ptd. 2024-08- panc ;t_
2019 23 H-1 4f
) MISC. |(Se
69519/ |16.08.2 [LACA COURT |y der Dtd. 2024-08- |APPEA at
523/20 |S.K. SAHOO [C.0. |NO.
2024|024 o s 14 L No-
SEC. |1)
MISC. |(Se
69520/ |16.08.2 [LACA COURT | der Dtd. 2024-08- |APPEA at
523/20 |T.CH. SAHU [C.0. [NO.
2024 |024 o s 14 L No-
SEC. 1)
CMP- COURT (Se
69521/ |16.08.2 |20 -"  [RASHMI . o Order Dtd. 2024-08- at
2024 024 RANJAN DAS . : 07 No-
24 20
1)
) MISC. |(Se
69522/ |16.08.2 |29 COURT | der Dtd. 2024-08- |APPEA at
398/20 |S.K. SAHOO [C.O. |NO.
2024|024 o " 14 L No-
SEC. |2)
CRLMP- COURT (Se
69523/ [16.08. Order Dtd. 2024-08- at
1140/2 ROUT c.o. [NO.
2024|024 08 No-
024 20
2)
) MISC. |(Se
69524/ |16.08.2 |29 COURT | der Dtd. 2024-08- |APPEA at
398/20 [K.C. NAYAK |C.O. NO.
2024 (024 ot 20 14 L No-
SEC. |2)
CRLMP- COURT (Se
69525/ [16.08. Order Dtd. 2024-08- at
1138/2 ROUT C. NO.
2024|024 08 No-
024 20
2)
(Se
WP (C) - o WRIT
69526/ 16.08.2 |1 ¢o wavax .o [COURT lorder Dtd. 2024-09-| > lat
2024 (024 NO. 1 |24 No-
2017 H-6
25)
(Se
WP (C) - WRIT
69527/ |16.08. COURT |Order Dtd. 2024-08- at
2024 024 3292/2 .C. JENA C. NO. 1 114 BRANC No—
018 H-4
38)
MISC. |(Se
69528/ 16.08.2 |"BCA COURT |y der Dtd. 2024-12- |APPEA |at
1103/2 SAHOO C. NO.
2024 |024 055 o 12 L No-
SEC. |9)
WP (C) - COURT . wrIT [(se
23229/ (1);'108' 7708/2 [K.N. SAHOO |C.0. [NO. ggder Ptd. 2024-11-lapane |at
024 10 H-3  |No-




m | | R
WP (C) - COURT wrrr | (5€
35169530/ (16.08.2 |51 AK. o Order Dtd. 2024-09- | ' |at
7 12024 024 013 | [BISWAL o3 23 g3 |No-
28)
N BLAPL- COURT (Se
3569531/ |16.08. Order Dtd. 2024-08- BAIL- |at
1403/2 |SP SAHOO NO.
8 |2024 024 09 1 No-
024 23
6)
N CONTC- COURT (Se
3569532/ |16.08. 3747/2 SANGRAM N Order Dtd. 2024-08- |CONTE |at
9 2024 024 DAS : 14 MPT  |No-
024 23
3)
[ WRIT
BRANC |(Se
WP (C) - COURT o |m at
86 23223/ 32408‘ 11459/ M K SWAIN NO. ?Zder Ptd. 2024-08-1 p1y1 |yo-
2022 23 STON [122
BENCH |)
-3)
[ WRIT
BRANC | (Se
3669534/ [16.08.2 |"E S}~ |5 B COURT lorder Dtd. 2024-08-" 2t
1 2024 024 16577/ |\ ar11cK NO. 12 (DIVI No-
2024 23 STON |109
BENCH |)
_2)
[ WRIT
BRANC |(Se
WP (C) - COURT o |m at
26 23225/ 52408' 16583/ A K SWAIN NO. ?;der Ptd. 2024-08-1 H1y1 INo-
2024 23 STON |109
BENCH |)
-2)
[ WRIT
BRANC | (Se
36 69536/ [16.08.2 |72 (C) = lkanTHAMANT COURT |order Dtd. 2024-08- % at
3 2024 024 16658/ 152100 NO. 12 (DIVI No-
2024 23 STON [110
BENCH |)
-2)
[ WRIT
BRANC | (Se
3669537/ |16.08.2 "2~ Iy k COURT |order Dtd. 2024-08- % at
4 2024 024 16713/ Ion papaTHY NO. 12 (DIVI No-
2024 23 STON 111
BENCH |)
-2)
ABLAPL COURT ;ie
36169539/ [16.08.2 |- SATYAJEET o Order Dtd. 2024-08- e
5 2024 |024 7919/2 [ROUT : 08
23 111
024 )




ABLAPL

(Se

69540/ |16.08.2 |- SATYAJEET FoURT lorder Dtd. 2024-08- a2t
2024|024 7908/2 [ROUT “ los
23 111
024
)
(Se
ABLAPL
69541/ [16.08.2 |- . Sao0 FoORT Jorder Dtd. 2024-08- 2
2024|024 7693/2 - 13
23 111
024
)
(Se
CRLMC- COURT at
gggjz/ 52408' 2818/2 |S BISWAL NO. ?Zder Ptd. 2024-08- No-
024 23 111
)
ABLAPL (Se
69543/ |16.08.2 |- ok DALAT ESURT Order Dtd. 2024-08- BAIL- |at
2024|024 8190/2 ba 13 > No-
024 8)
ABLAPL (Se
69544/ |16.08.2 |- K TENA ESURg Order Dtd. 5000-01- at
2024|024 7263/2 oo 2 o1 No-
024 8)
ABLAPL (Se
69545/ 16.08.2 |- K TENA ESURg Order Dtd. 5000-01- at
2024|024 7263/2 oop 2 o1 No-
024 8)
ABLAPL (Se
69546/ |16.08.2 |- K JENA ;gURg Order Dtd. 5000-01- at
2024 024 7263/2 oo ot No-
024 8)
ABLAPL (Se
69547/ 16.08.2 |- b BEHERA ;gURg Order Dtd. 2024-08- at
2024|024 8197/2 AR E No-
024 8)
ABLAPL (Se
69548/ |16.08.2 |- ¢ snHOO ;gURg Order Dtd. 5000-01- at
2024 024 6033/2 oo C ot No-
024 8)
WP (C) - COURT WRIT | o€
69550/ |16.08. 17035/ A. NO. 2 Order Dtd. 2024-07- BRANC at
2024 024 2016 SUNDARAY OLD 31 Ho? I;())_
WP (C) - COURT wrrr | (5¢
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